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be offered to employees, the public and 
other agencies like LIC and UTI; and 

(b) if so, what is Government's decision 
in regard thereto ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI    ANIL 
SHASTRI)  : (a) A 
suggestion had been included in the papers 
prepared by ASSOCHAM for a Seminar on 
Fiscal Policy for Growth held on 13-04-
1990 that 25% to 30 % of the share capital 
of some of the Public Sector Undertakings 
be disinvested and the concept of offering 
stock option to employees be widened. 

(b) As this was only one of the point 
included in a background document for a 
technical session of the Seminar, the 
question of a Government decision does not 
arise. 

Central Assistance to States for Debt 
Relief 

*137. SHRI RAJNI RANJAN SAHU : 
Will the Minister of FINANCE be pleased 
to state : 

(a) whether Government propose to 
provide assistance to State Governments for 
debt relief; and 

(b) if so, what are the details of the 
proposal  ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL 
SHASTRI) : (a) and (b) The Central 
Government has decided that it will bear the 
full responsibility of debt relief in respect of 
loans taken from public sector banks and 
Regional Rural Banks in the Central Sector. 
So far as Cooperative Banks and land Deve-
lopment Banks in the State Sector are 
concerned, in order to assist the State 
Governments in regard to debt relief scheme 
on the Central pattern, the Central 
Government will bear 50 per cent of the 
burden of relief on loans taken from these 
banks in the State Sector. 

Promotion   of Tourism 

*138. SHRI GHUFRAN AZAM: 
SHRI   YASHWANT 

SINHA: 

Will the Minister of TOURISM be 
pleased to state: 

(a) whether Government have recently 
announced a package of incentives to 
promote tourism in the country; 

(b) if so, what are the details thereof; 

(c) whether Government propose to 
identify a large number of tourist spots in 
the country having potential for adventure; 

(d) if so, what are the details thereof;   
and 

(e) what is the estimated expenditure 
to be incurred to boost tourism in the 
country during the next two years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF 
TOURISM: (SHRI SATYA PAL MALIK): 
(a) and (b) The Government have decided 
that new approved hotels set-up in selected 
areas not having 300 rooms of reasonable 
standard (3-star and above) would be 
exempted from expenditure tax for a period 
of 10 years and also be given 50% 
exemption from tax under section 80(1) of 
the Income Tax Act. The places designated 
for this purpose are the following: 

(i) Hilly  areas  above  3000 feet 

(ii) Rural areas 

(iii) Pilgrim  places 

(iv) Places identified and notified by 
the Ministry of Tourism in the travel 
circuits where tourism is 


